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in Group' likely to be set up nd 
what would be th terms of refer-
ence? 

SHRI P. K. THUNGON: It is a 
fact that there was a meeting of the 

ati naI Children's Board and as 1 
have stated in the main reply, there 
is no pecific Working Group on the 
Bill which We have already introduc-
ed in thi~ au ust House. But 'there is 
a Group as per advice of the National 
Children'~ Board. A Group has been 

n.stituited and that Gro.up is oing 
to m t , as r have stated, On 11th of 
t month to fonnulate certain gug-

tion a bout which the Supreme 
Court has issued notice for seeking 

sistance from Government and other 
:n.otl-oMcial weltar e o.rganisatio.ns. 

SHRJ H. N. NANJE GOWDA: What 
ar~ the terms Of reference of the Com-
mIttee? 

SHRI P. K . THUNGON: That will 
b d cided when the meeting takes 
pl ceo 

WRITT N AN WERS 'rO QUES-
TIONS 

v r Crowding in Trai on Waltair-
RaJpur RaIlway Route 

·170. HRI RASA EHARr BE-
H R:.A: Will th Minister ot 
RAILWAYS be pI a ed to. state: 

(0) . w~ ,ther the traffic density of 
Walt ll'-Rlllpur Rnilway rout . . h n' IS muc 

1 h than any other railway route' 
nd ' 

b) hether pas enger do not get 
. at in the pass ng rand expr ! 

t In th r du to OV r crowdin in 
ain ? 

R OF RAILWAYS 
A. GH NI KH 

(a) 0, Sir. 

o.r , 

dered adequate to cater to the present 
level of traffic on this section. 

Worker Demands of Public Under-
taking 0 Railways 

"'172. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of 
RAILWAYS be Pleased to , state: 

(a) Whether a number ot items o.f 
work have been given to the Indian 
R ailwY as Construction Co.. Ltd. and 
other public sector undertakings in 
respect of co.nstrUctioni electrific:ation 
of new lines including Metro il-
ways; 

(b) Is it a fact that in some of 
theSe Wldertakings the workers are 
agitated because their demands are 
not being met; 

(c) If so, which are the organisa-
tio.n's where such unrest prevails; and 

(d) What steps the Government 
have taken to enSUre that the work 
of the Indian Railways is not affected 
by the developing labour troubles? 

THE MINISTER OF RAILWAYS 
(SHRJ A. B. A. GHANI KHAN 
CHAUDHURY): (a) There are two 
public undertakings under the con-
trol of Rail way Ministry namely 
Indian Railway Construction Company 
Ltd. (IRCON) aDd Rail India 
T chnical and Economic Services 
Ltd, (RrrES). Indian Railway Con-

truction Company Ltd. (TReON) is 
enga d in c9nstruction of turnk y 
railway projects both in I dia and 
abroad. 

IRCON are not co.nstructing any 
new lines for the Indian Railway . 
Ho vert follo.wing electri cation 
works are awarded to them: 

1. Electrific tion 
a thura S ction; 

o.f D Ihl-




